service and presently working as ...

RN
A

-

Declaration of Assets and Liabilities

......................................

myself, my spouse and dependants*:

Year.

.........

202K

02 &

L OB VERWM

ek ot QEELCERE . e,

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

\&
A. Details of movabl ets
(Assets in joint name indicating the extent of joint ownership will also have to.be
given)
Sr. Description - Self Spouse Dependan | Dependant- | Dependan
No. . Name(S) t-1 2 t-3
AN KR VERM A SMETALUNY  Name Name Etc. Name
(i) | Cash 12,000/. 8ooo[~
(i) | Deposits in SSOoD=w LpT | SLO00=LAT
Banks, Financial [ 157 0c0.. p.pg |2500-PNB
Institutions And | 4, noo= o s it
LG 4> Non-Banking e (o berahye | P et Debaste
/\15 Financial Pa g, (BT pkhr)
1% \07’ Companies
(iii) | Bonds, \:oob:w(‘&?ﬁ‘(w) ﬂ:-'z,ggiooo
. | Debentures and 197,000 (N Py (Tere L pry)
Shares in i .
companies o
: _ (RAcaricn
(iv) | Other financial TagLe309a1 - 4194/ SITRRL42~504L] -
institutions, £12949240 ~ 3321] - Q7029512 ~ 408~
NSS, Postal 821447419 - Vo224 6821 495 - F19F/
Savings, LIC B2LSSB0R - 12312/ 82386 4001 - Hot2 ]~
Policies, etc -
+
(v) | Motor Vehicles |[ExprEco car | RAIAL PUK
(details of (Mrrot C cozuky)| MoTERGuLE
202\. 202D
(vi) [ Jewellery (92/ 10 Grenm Golp) [120 G enw(lai4)
details of - 85 boo & 9 0,000/ ~
weight and P’ G i
value)
i (vii) | Other assets, T
f such as values s
of claims / ' .
interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given. .
* Dependant here means a person substantially dependent on the income of the
) employee,

W




I

iC—

B,

also have o be l.ndicated]

[Nﬁb&.grnperttes in jo!nt vwmarshfp fadleating

the extent of jolnt cwnershlp will

B Degcripton Sglf
8. 4

i Depandant-Z
Hama

Agricaltural Land

- Loegtion(s)

= Supvey number(s)
- Extent {Total
Magsunement)

Bapsndant-3
_Ete, Hams

-Gurrent market vajue
Mon-Agricultural Land
- Locatlon(s)

- Survey numben{s)

- Extent {Tatai

i

< SUrvey fdaor
'ﬁumhaﬁfs}

< Extent [Toal
mea surememt}
= Cmrrert rivdrket
vafua

Cal

: Hc-uses £ Apartmenta,

¢ (R}
; { ke,

] « Locatipn(s

5 ”-i.srvey fdacr

o

- cuwant marﬁsﬂ?: ;;

FLAY
ALTES Chanpyl S rERNe J
ADD 7'

™o -1

LT TTY Y
&~ WFo ¢q L.

P ﬁ'g 0{ 000/ _._-.-—

| wala:
‘Others r_‘such ﬂE

(v

Interase fiy g—cpertyj

2y 1 glve hre"_'i"" B Eigw the de
mstrzutfa_ 1 IVETT En‘t dues:-
[Note ; Pléace Glve separate

tafls of my Tiabilitles f averdues to public financral

detalls for each item)

Qe_a;?r:p;ﬂ_.pﬂ

Amgiat putstanding ss

Hame & addrass of Bonk f :
<} ] ’"T."S_:\u%?l‘d -

Finupglzl Inslitidonz(s) /

Bagartment (g}

[y Loanis from Banks

Hou.s.‘leoam_Qmm FE T =os

({ily Loans from Fianclal

mmm@nr) W1k, doznio |

| institations
iy ¢ Governmant Dies:

' {a) dies io départments
dealing with government

accommgdation

(b} dues to departmants
dealing with supply of
Water

{T} dues to departments
dealing with supply of
electricity




(d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)
(f) Other dues, if any

(b) (i) Income Tax including PPV O1CC A - RO
surcharge [Also indicate AID : ) Pe 2126T
the assessment year upto Ay YRR ~ 2024-2K ML —

which Income Tax Return N, - B 4343/_w
filed. Give also Permanent

Account Number (PAN)]
(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

(iii) Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

C.  Personal Detail

GPF/CPF/PRAN No.

Pre/mLa- 125)
Gender - ™ .| (M/F)

Date of Birth

l 2 | o= |\ A [™&|4 | (Do/Mm/yYYYY)

Class/Group - E)

(A/B/C) |
e [ ADMINWTATIVE C(ADRE

(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.S.S.- Bihar Secretariat Service etc.)

Home District :- N ‘(’H ﬁ'D'A—

I hereby declare that the above details are true to the best of my
knowledge and belief.

Signature
Name of Employee: ATN“L\ﬁUM’&-QVEQM’r
|
Place....?f?x.'.\.‘.g\‘ ...... Designation:....... 6E¢TRNOPWEQ
Date:.... \‘\Q\m B Department:.......... 55 TN P”“TNQ
Note: Please sign each page of the declaration. Asset declaration form
‘must be in A4 size white paper with computer typed (single side)
in prescribed format.




